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SHRI CHITTA  BASU ( Barasat) : The
Government must taken note of the deep
resentment about the price rise in Tamil
Nadu. We all feel, and the House feels that
there is a very serious situation prevailing
in Tamil Nadu. That is due to the price
rise, which is the result of the Government

of India’s policies. @ The Government of
India should take a  note of it, and must
make a statement in this House...

(Interruptions),

SHRI ABDUL RASHID KABULI : It
appears that the ruling party there and the
Congress (I) have reached some underStand-
ing, and that is why they are dending this
here and are not coming with a statement.
They must take the House into confindence
...(Interruptions).

MR. CHAIRMAN : You have expressed
your views and concern, it has been taken
note of by the Government.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND WORKS
AND HOUSING (SHRI BUTA SINGH) :
I am sorry, the feelings expressed by a
section of the House cannot be construed
as the feelings of the House. These are
the feelings of a few  Members in this
House. Unfortunately, the hon. Members
are settinga  very bad precedent. I am
prepared, but Shri Kabuli  should also be
prepared. What is  happenning in Jammu
and Kashmir...(/nrerruptions) **

MR. CHAJRMAN : Nothing will go
on record. Now, we will go to the Private
Members® Business,

16.22 hrs,

COMMITTEE ON PRIVATE MEMBERS’
BILLS AND RESOLUTIONS

(SIXTY SEVENTH REPORT)

SHRI CHITTA
beg to move :

BASU (Barasat) . |
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Committee on Private  Members®
Bills and Resolutions presented to
the House on the 14th December,
1982.”°

MR. CHAIRMAN : The question is:

“That this House do agree with Sixty-
-seventh Report of the Committee

on Private  Members’ Bills and
Resolutions  presented to the
House on the 14th December,
1982 ‘

The motion was acopted.

16.23 hrs.

RESOLUTION RE: INDUSTRIAL
SICKNESS CONTD,

MR. CHAIRMAN : (SHRI SOMNATH
CHATTERIJEE) : The House will now take
further discussion on the Resolution moved
by Shri E. Balanandan on 19th Aught, 1983.

Shri M.C. Daga to continue his speech,
You have already taken 22 minutes, please
complete it within 10 minutes. The balance
time left for this is only 58 minutes.
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